
177 Written tAnswers SRAVANA. 4i 18Uk iSAKA) WriUtn Answers 178

(»t) w a n  q r

^  n<ft t

v 'W d R t  ^  f v m m  ^  WT- 

^ » iw  t  I

(b) The total number o f companies 
registered in th^ country during the 
last three years, was 3733 in 1974-75, 
3012 in 1975-76 and 2699 in 1976-77

Import of Crude Oil
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Regiatradon of Companies

4904. D R , H E N R Y  A U S T IN  : WiU 
the MinUter o f LAW , JU S T IC E  AN D  
C O M P A N Y  A F F A IR S be pleased to 
State :

(a) T he total number o f  companies 
registered during the last three months ; 
and

(b) the total number o f  companies regi#* 
te rm  during the last three yean  ?

T H E  M IN IST E R  O F  LA W ; JU S T IC E  
A N D  C O M P A N Y  A F F A IR S (SH RI 
SH A N T I BH USH AN) : (a) T he total 
numKer o f  compamet regiaterod in the 
country under the Companies Act, 1956: 
during the three months M arch to M ay, 
i977> tlw'latattpeviod£>B««hich such infor- 

nuMion ia avaoiable; waa 699.

4905. SH R I PRASAN N BH AI M E H TA : 

SH R I R . V . SW A M IN A TH A N  :

Will the M in bterof P E T R O L E U M  A N D  
C H E M IC A L S  A N D  F E R T IL IZ E R S  be 
pleased to state :

(a) whether India has decided to continue 
the import o f crude oil on the same rate 
as was done earlier ;

(b) if  so, the main reasons for this ;

(c) in view o f the incre ase in production 
o f crude oil in the country i tself why was 
it necessary to import the same quantity 
during the cur rent year ; and

(d) what will be the total cost o f  
expenditure involved Cor importing the 
crude oil this year in view o f  the recent 
decision o f the oil producing countries to 
increase its price ?

TH E  M IN IST E R  O F P E T R O L E U M  
a n d  C H E M IC A L S AN D  F B & T IU Z S R S  
(SH RI H. N. BAH U G U N A) : (a) India 
is expected to import a quantity o f the 
order o f 14-a million tonnes o f crude oil 
during 1977-76 which is the same level as 
during 1976-77.

(b) The level o f crude imports continues 
to be the same because o f the expected 
growth in the demand for petroleum pro­
ducts from a level o f  34 * i million tonnes 
in 1976-77 to around b6  million tonnes in 
>977-78.

(c) The increase in indigenous availabi­
lity o f  crude oS from on-shore and off­
shore sources from 8'*ft million tonnes in 
1976-77 to an anticipated level o f 11-3 
million tonnes during 1977-78 would go 
towards meeting the increased demand 
for petcoleum products in 1977-76.

(4 ) Crude oil impart* during 77-7S 
were ejqwcted to co«e amrottiBiately Ito. 
I870 crofics. The additioiBil outgo at  
foreig» exch a n ^  aceount o f  the pnrHr 
increase firom J u lf  i, tgyj ia the cm de 
iaqiotced faon  Saudi Anuiar and< U A E  is 
estimated about Rk. 9C9 erorei fee onide 
ivp otts fimm tdbese omiairiefNduriiig^ 19771.




